Name of Corporate Debtor: SIF Garments Private Limited; Date of commencement of CIRP: September 15, 2025(Order Received on September 17, 2025; List of crecitors as om: 1 October,
2025,
Name of IP: Resurgent Resolution Professional LP: :Last 5 digits of reistration number: 50018

(Filng under clause (ca) o sub-tegulation (2) of regulafion 13 the IBBI (Insoency Resoluton Process for Corporate Persons) Reguiatons, 2016

Received Summary of Claims Admitted
Y Share in
Total Amount
No. of No. of of Claims Amount of Claim Not  Amount of Claims under
§1.No.  Category of Creditor Chims ~ Amount ~ Claims  Amount ~ Admitted  Contingent Claims Admited Verfication
Secured fiancialcrediors
belonging to any clss of
f|crecitors
Unsecured financial credtors
belonging to any class of
2lcredtors

Secured financial cecttors
(other than fnancil credttors
belonging to any clss of
3)creditors)

Unsgcured financidlcrediors
(other than financil credttors
belonging to any clss of
Ycreditors)
Operationalcredtors
5)(Workmen)
Operationalcredtors
6/(Employees)

Operational creditors
7)(Government Dues)
Operatonal cretors (other than
Workmen and Employegs and
§)Government Dues)

Other creditors, f any, (other
than inancidl creditors and
9joperafional cedtors)

1,364 909

1,35,64909 1

{15699 1 1364909




Annexure {

Name of Corporate Debtor:SIF Garments Private Limited: Date of commencement of CIRP: September 15, 2025{Order Received on September 17, 2005; List ofcreditors as o: 1 October, 2025

List of secured financial creditors belonging to any clas of ereditors

(Amount 3]
Amountof any
mutual dues,
fhat may be st
5 Details of Clim received | Detail of claim admitted off
Amount covered |Amount covered | Whether {7 vofing | Amountof amount of | Amount of
No.  [Nameof Amowt ~ |Amountofcim  Natweof | bysecurity by rehted fsharein |oontient Climnot | claim wder
Credifor ~ |Date of Receipt [claimed ~ [admitted (laim mterest ~ ouarantee ~~ pary) (o€ |chim admitted  |verifcation |Remarks,if any
i NA N M N M NA AN WA NA A
Total 000% -




Annexure 2

Name of Corporate Debtor: SIF Garments Private Limited; Date of commencement of CIRP: September 15, 2025(Order Received on September 17, 2025;
List of creditors as on: 1 October, 2025

List of unsecured financial creditors belonging to any class of creditors

(Amount ing)
Srno  (Nameof  |Details of Claim Details of claim admitted Amount of Amount of [amount of |Amount of |Remarks, if any
Creditor  |received contigent |any mutual |claim not |claim
Dateof |Amount |[Amountof |Natureof |Amount |% voting |claim |dues, that |admitted |under
Receipt |claimed  |claim Claim  [covered by |share in may be set- verification
admitted guarantee |CoC off
Nil NA NA NA NA NA NA NA NA NA NA NA
Total 0.00%|-




Annexure 3

Name of Corporate Debtor: SIF Garments Private Limited; Date of commencement of CIRP: September 15, 2025(Order Received on September 17, 2025; List of creditors as on: 1 October, 2025

List of secured financialcreditors (other than financial ceditors helonging to any class of creditors)

(Amountin 3
Details of Claim received | Detailsof claim admitted Amount
Amount Amount |Amount [Amount - of claim
coveredby  (Amount |Whether of lofany [ofclaim [under
S, Dateof  (Amount  |[Amountof  [Natureof |security [coveredby |related contigent |mutual |not  |verificatio Remarks,
No. Name of Creditor Receipt | claimed dlaimadmitted (Claim ~|interest ~|guarantee |party? % votingsharein CoClclaim  |dues |admitted |n ifany
NIL NA NA NA NA NA NA NA [NA NAONA NA NA O NA
Total 0l




Annexure 4

Name of Corporate Debtor: SIF Garments Private Limited; Date of commencement of CIRP: September 13, 2025(Order Received on September 17, 2025; List of creditors as on: 1 October, 2025

List of Un-secured financial ereditors (other than financial ceditors belonging to any class of creditors)

(Amount in?)
Sr. (Name of Creditor Details of Claim ~~ {Details of claim admitted Amount of| Amount of |Amount of| Amount of |Remarks, if
No. Dateof |Amount  |{Amount of Nature of Claim Amount |Amount Whether |% voting |contigent [any mufual (claim no |claim under|any
Receipt |claimed  {claim covered hylcovered by [related  |sharein [clim  |dues |admitied |verification
admitted securify  (quarantee [party?  (CoC
interest

1{SIL Fibres Private Linited | 30-Sep-25| 135,64.909 | 13564909 {Un-secured Loan No No No 100%NA — [NA NA  NA

Total 1,35,64,909 | 1.35,64909 |- - - - 100%)-
Notes;

1. The above list o creditors reflects claims received by IRP and verified as on October 1, 2025,

2. Claims of the creditors have been verified (to the extent possible) and admtted or not admitted basis the list and workings provided by the Creditors.

3, The Interim Resolution professional shallrevise the amounts of clains admitted, when he comes across additional infomation waranting Such revision in accordance with Regulation 14 of the Insolvency and
Bankniptey Board of India (nsolvency Resoution Process for Corporate Persons) Regulations, 2016,




Annexure 5

Name of Corporate Debtor: SIF Garments Private Limited; Date of commencement of CIRP: September 15, 2025(Order Received on September 17, 2025 List of creditors as on: 1 October, 2025

List of operational creditors (Workmen)

{Amount in)
Details of Claim received Details of claim admitted

Name of the Amount of any

authorised Whether |% vofing mutual Amount of
§r.|respresenattive, if Amount  [Amount of claim  |Nature of|related (sharein |Amount of contigent |dues, that may be set |claim not {Amount of claim  (Remarks,
No. |y Name of Workman  |Date of Receipt |claimed  |admitted Claim _|party? |CoC Jclaim off admitted _[under verification |if any

NL Nl NA NA NA NA NA NA O MA NA NA  MA

NL NL NA NA NA NA NA NAMA NA NA  NA

Total 0.00%)-




Annexire

Wi of oot Deor: P Gamens Pre it Dt o comenemen o CRP:Sptembe 15,0050 Reehvedon September 1, 205, st of v 5 on  Octber, 09

L ofoperationl e Emploees|

[Amountin]
Detalof Camreceed Dtk of o adited Aot ot
Aot Wheter g of | Amountof g mutal of
B Puthore Amount (o cim Nafweof et harein |conet st my eset o
Mo ereemtve ~ Nameoffmphyee — Deeoffecet  comed omited (i eyl (0 (aim  of amite Amountof o undevericio
[l I I LI O (it
Tl




Annexire 7

Name ofCororateDebto:SIF Garments Private Lited:Date o commencement of CR:September 15, 2005(Order Receved on Seotember 17, 2005 Lit o eedtor s on:  Oober, 2025

Lt o operationlcrettrs(Government Dues|

(Amountind)
§r Detalsof Clamant Detal ofCaim receved Detal o dim aditd Amount. Amout
Mo, Coernment~ (DateofReceit — Amount  Amount Natureof Whether %voting of (ofany  [Amountof |Amountof
amed ~|ofdaim (Clim |reted Sharein [conpentmutual  aimnot | dam under {Remark,
atitted oty (€ doim (dues, dmited veraton (fany
N [l WA W
Total




fnnexure§

Name of Corporate Deltor: SIF Garments Private Limite; Date of commencement of IRP: Sptember 15, 2025{Order Receved on September 17, 2005 List o creftors as on: 1 October, 2005

(AmountinINR

Lst ofaperational reitrs (Other than Workmen and Employees and Government Dues|

Detals of Clim recieved | Detal of Claim Adited Amount. |Amount of Caim not
Amount. Amount ofany  fadmitted
Dateof covered. {covered Amount | mutual
Receipt Amount of by by [Whether [%Voting fof (duesthat Amount of
(OD/MMPYYY Amount  (Cim  [Natureof |securty |Guaranterelated |Sharein (Contnge |m be laim under
§1.No. Name ofcreditor ) Caimed ~ [Admited ~(Clim ~jinterest o fparty? |CoC |ntClam |setoff Verficaon - Remarks fany
ML A NA A A 1S T S S NA M
Totdl




Annexure 9

Name of Corporate Debtor: SIF Garments Private Limite;Date of commencement of CIRP:September 15, 2025(0rder Receved on September 17, 2005 it ofereditors a5 on: 1 October, 2025

s of other creftors Other than financal reftors and peratonal rditrs|

. No. {Nameof | Detalls of Clim recevied Deallsof Claim Adnitted Amount ofContingent |Amount ofany |Amount o Claim not (Amountof claim |Remarks, if any
(reditor (laim mtual dues, ~ |admited Under vriication
Date of Recept |Amount Claimed | Amountof  {Nature of Clam | Amount covered Amount ~ (Whether that my e et
(laim Admited bysecurty ~(covered by ~related of
interest ~\Guarantee |party?
AL A A NA A A NA MWW A NA A M
Total




